12.10 hrs.
Title: Regarding political situation in Uttar Pradesh.

i Iiere YuA (RARISTEIR) @ SUens #eled, a@—s, ® U9Had & | J@ §R IR HHAR] Uil & fRuraed d9R ogne &1 8l &%
& T 1a€| (aum) S ifite gt man L (=rasm)

o dfade fag (FERsrTe, S.9) @ Sues weey, 3 R 99 § 39 da1 3% w €18€] (aum)
=t w7t fRr=er (SiiqR) @ STene AeeE, w0 g Arew R 2?74€] (aum)
Sutens welgy : e Aiftw R &, #7 59t 3w off R 21 &€ (eraam)

=t ISficiTer FHA 1 IS HEIG, I9HaT B AEA B XA IR FHOEE urdl @ Rumae weR oeHe Bt g g8 3R g @ dobre
q1E S BN WIS WRGH o1, SHD! 81 Ueps foran 1| o sRRAIR & &n g8 oft, a8 ot avmig o foran man| &€ (@raum)

ATl 3T AT R R B 8 A€ (@aur)
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MR. DEPUTY-SPEAKER: Shri Brahma Nand Mandal, please resume your seat. | have given the floor to him. &€} (=
IuTH)

= ATl YHA : ST FEIGY, T D deblel d19 NS WRETS B ghel TT1A€, (aem)

IuTenE Heled S qu #4187 Your issue is regarding imposition of President's Rule in Uttar Pradesh.
= IFlierrer A @ H 99 W @ &l

SUTEHE HElSd : 3T Fal 9T | 8, 17 S R 315y |

i IFSicitel YA : SUTEHE Heqd, I8 qgd TR A §1a€, (aur)

MR. DEPUTY-SPEAKER: Shri Akhilesh, would you not allow your own leader to speak? What is this?
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THE MINISTER OF URBAN DEVELOPMENT AND POVERTY ALLEVIATION (SHRI ANANTH KUMAR): Mr.
Deputy-Speaker, Sir, how can the conduct of a Governor be discussed here? ...(Interruptions) How are you
allowing it, Sir?...(Interruptions)

st T e i (eEl) | 3 sev & ficlis o @€ €18€) (maum)

MR. DEPUTY-SPEAKER: Shri Priya Ranjan Dasmunsi.

SHRI BASU DEB ACHARIA (BANKURA): Sir, | have given notice.

MR. DEPUTY-SPEAKER: He has given notice on this subject and | have given the floor to him....(Interruptions)



it v e R 98 W te.arEeR. oS g8 R, wud wun @ et &1 A 81 A€ (araum)
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Deputy-Speaker, Sir...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Shyam Bihari Mishra, please take your seat. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Ashok Pradhan, please resume your seat....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Ashok Pradhan, this is "Zero Hour'. He has mentioned something in the Zero
Hour'....(Interruptions)

it Alg UaA TR & B § iR AW R A o 7 w €

Ppax JARaAw g : ora # g Arl @1 g MA€] (Fagr)

MR. DEPUTY-SPEAKER: Shri Mohan Rawle, please take your seat. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Ramiji Lal Suman, you have already got your chance. ...(Interruptions)

=t Higw Tad @ 59 M § A B fer T & @, 9 oy wet J9a€) (aumE)

MR. DEPUTY-SPEAKER: Nothing will go on record except what Shri Priya Ranjan Dasmunsi says.(Interruptions) *

KUMARI MAMATA BANERJEE (CALCUTTA SOUTH): Sir, today is the Womens' Day. | have given a notice to raise
the issues of women during the "Zero Hour'....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, today is a very solemn occasion as the Womens' Day is being observed
throughout the world....(Interruptions)a€|

MR. DEPUTY-SPEAKER: Yes; and you have given a notice regarding imposition of President's Rule in Uttar
Pradesh.

* Not Recorded

SHRI PRIYA RANJAN DASMUNSI : Sir, today, we never liked to discuss any subject other than women's issue but
we are compelled to draw the attention of the Government, through you, to the concerns of the Opposition parties
including the principal Opposition party and the manner in which the things have taken shape in the last two weeks
in Uttar Pradesh.

Mr. Deputy-Speaker, Sir, we are quite aware of the fact that in consonance with the spirit of the Constitution, we
cannot discuss the discretion of a Governor in the House...(Inferruptions)

#t gETe Hed (FAR) 3T uge wwEelA @1 e &

MR. DEPUTY-SPEKER: Shri Brahma Nand Mandal, this is unbecoming of a Member's behaviour. Please take your
seat. | may have to take your conduct seriously. & % d= # aR-aR Ie&x §ex< 7 &3 This is not the way to behave in
the House. (Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, we are not here to discuss the discretion of a Governor. But this House
may be on record that both in the Rajya Sabha and Lok SabhaouseHhH in 1967, the conduct of Shri Dharamveera,
the then Governor of West Bengal, and also the conduct of Shri Romesh Bhandari, on the motion moved by the
then principal Opposition party, i.e., BJP were debated and discussed. These issues were taken up in the right
earnest.

| do hope that an occasion may be provided by you and the entire House to discuss the manner in which,
immediately after the mandate of the Uttar Pradesh, how the single largest party has been denied the opportunity to
form the Government. And as you are aware how the traditions were followed by the principal ruling authority which
is today sitting on that side, when the process of formation of the Government in Bihar started with Shri Nitish
Kumar followed by Shrimati Rabri Devi. Then you are aware of the formation of the Government in this country by
Shri Vajpayee in 1998 followed by Shri Deve Gowda. Then you are also aware of the formation of the Government
in 1990 when Shri Rajiv Gandhi was called but he refused to form the Government, and subsequently Shri
Vishwanath Pratap Singh was called.



Sir, according to our own Prime Minister, the Leader of the House Shri Atal Bihari Vajpayee, at the present
scenario, no single party alone can formthe Government at the Centre. He himself has said that ethos have been
evolved; consensus have been evolved by various parties for this coalition culture.

In this connection, this practice and tradition have been followed both by the President of India and a few
Governors of the States. In that background, | would like to say that the single largest party has been denied the
opportunity to test its majority on the floor of the House; and immediately the President's Rule has been
recommended.

Sir, we all know that we are political beings. The Home Minister himself is aware how difficult it would be for him to
get the approval of the President's Rule in the other House. Therefore, we strongly apprehend that during the
recess period of this Session, a kind of manipulation process and horse-trading will start to destabilise the whole
process. This practice, in the situation of the country at the moment, is not a welcome step. We are opposed to it.
When the time will be permitted by you, we shall put forward our viewpoints.

Things should not have been done in this manner. We strongly disapprove the manner in which the Governor has
acted and also the manner in which the Cabinet has also approved the recommendation of the Governor to impose
President's Rule in Uttar Pradesh.

SHRI BASU DEB ACHARIA (BANKURA): Election was held in Uttar Pradesh and the Samajwadi Party came out as
the single largest party. The tradition or the convention of this country which was followed in a number of States
and even in this House is that when there is no majority for any single party, then the single largest party was being
asked to form the Government.

In 1996, the BJP knew well that they did not have any majority; in spite of that, Shri Atal Bihari Vajpayee occupied
the chair of the Prime Minister for 13 days. He was called to form the Government. Shri Nitish Kumar was also
asked to formthe Government in Bihar. The then Governor of Bihar, in spite of knowing well that his party and the
coalition did not have any majority, had invited Shri Nitish Kumar to form the Government; and he was made the
Chief Minister for some days.

In Bommai case, it was very well made clear by the Supreme Court of India that majority should not be decided in
Raj Bhavan, but it should be decided on the floor of the House. But the Governor of Uttar Pradesh, very hurriedly
took a decision to recommend imposition of President's Rule in Uttar Pradesh, with an ulterior motive; and
immediately, last evening, the Cabinet approved the recommendation of the Governor of Uttar Pradesh, which we,
the opposition, consider the most undemocratic decision on the part of the Governor of Uttar Pradesh.

We urge upon the President not to approve the recommendation of the Cabinet, of the Government of India. We
also urge that the single largest party should be called to form the Government and the majority should be proved
on the floor of the House.

It is an unconstitutional action of the Government. We had discussed on the floor of the House in 1996, a motion
moved by Shri Vajpayee who is the present Prime Minister, to condemn the action of the then Governor of Uttar
Pradesh. He moved the motion, sitting on this side of the House, as the Leader of the Opposition. Now, a
substantive motion should be moved in order to condemn the undemocratic and unconstitutional action of the
Governor of Uttar Pradesh.
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MR. DEPUTY-SPEAKER: Please conclude now. ...(Interruptions)
Pax JEAT fHE | F57 1 T8 F B S Har o1 w1 21 &€ (2aum)

MR. DEPUTY SPEAKER: Kunwar Akhilesh Singh, please conclude now. Kumari Mamata Banerjee.
...(Interruptions)

PHax ARFAY FHE | TUH Aha= B AT A 81 g 2] g gY ufaf i w rea= wva a€)| (agrs)
MR. DEPUTY-SPEAKER Nothing will go on record now. (Interruptions) *
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IUTEAEH HElGH : ARad WFARRSY T a1 WA FR & S0 a1% AW He

SHRI BASU DEB ACHARIA : Why should we wait for that? &€} (Interruptions)

MR. DEPUTY-SPEAKER: It has been decided by the Business Advisory Committee.

SHRI BASU DEB ACHARIA : It is unconstitutional....(Interruptions) Why should we wait? ...(Interruptions)

st ITSTierel WA @ T8 qa1EY b Re ww ¥ e 9 Ul B SR M @ g i wd geran war? A€ (amum)

MR. DEPUTY-SPEAKER: Please allow the hon. Prime Minister to reply. ...(Interruptions)

MR. DEPUTY-SPEAKER: Let the Prime Minister reply. That is decided by the Business Advisory Committee.

SHRI BASU DEB ACHARIA : Mr. Prime Minister, when you were in the Opposition, you did not wait . Today, you
want us to wait. ...(Interruptions)

MR. DEPUTY-SPEAKER: You do not want to hear the Prime Minister.
Please do not interrupt. Let the Prime Minister complete.&€; (Interruptions)

SHRI BASU DEB ACHARIA : Mr. Prime Minister, when you were in the Opposition, you did not wait . Today, you
want us to wait. Why should we wait? ...(Interruptions)

MR. DEPUTY-SPEAKER: You want the Prime Minister ro respond but you are not allowing him to do so. It is very
surprising. ...(Interruptions)

MR. DEPUTY-SPEAKER: He is the Leader of the House. Please allow him to reply.

SHRI BASU DEB ACHARIA : Tell us as to why the single largest party was not called to form the Government in
Uttar Pradesh. You allowed Shri Nitish Kumar to form the Government in Bihar without majority. You were in office
for 13 days without majority. Now, you are advising us to wait for discussion.
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MR. DEPUTY-SPEAKER: He is the Leader of the House. Please allow him to speak....(Interruptions)

MR. DEPUTY-SPEAKER: Please hear him. &€} (zaurm)

SUTEAE HElGd : YU 5 BT (U1 HIVT Fuiie B doig IG€)] (@raur)

MR. DEPUTY-SPEAKER: Do you not want any response from the Government? ...(Interruptions)
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MR. DEPUTY-SPEAKER: The Prime Minister wants to respond even regarding the imposition of the President's
Rule in Uttar Pradesh. Unfortunately, you are not allowing the Prime Minister to say anything. | am sorry to say this.
...(Interruptions)

Pax dfaAw e @ STeze 7eey, 1996 ¥ o srarvfia wer w3t Sft 3 wgufy wraw &1 fRy fvar o, o orwt 4 SR Ry F wgufy wre
P Al FI 2 W@ §, &€ (aurm)

MR. DEPUTY-SPEAKER: | will have to take a serious note of your behaviour in the House.
=t TSt §H @ Iued ey, 99 wuE At St 3 v off off, 9@ g S W agAa o11&€| (@aum)
MR. DEPUTY-SPEAKER: Do you not want the Prime Minister to respond?...(Interruptions)

MR. DEPUTY-SPEAKER: Kunwar Akhilesh Singh, if you behave like this, | will have to name you. | will take it
seriously. Please resume your seat now. There is a limit to it. ...(/nterruptions)

=t sree faerd aromAt @ SuEe wEIeY, IR WS¥ © AT § gat Suorl 4 |@He @edl g a€| (Zaum)

MR. DEPUTY-SPEAKER: You do not interrupt him now. Please take your seat.
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MR. DEPUTY-SPEAKER: Please do not interrupt....(Interruptions)
MR. DEPUTY-SPEAKER: The Prime Minister is coming to an end of his speech....(Interruptions)

#t aree e arodAdft @ SiE Tl @ el & a Wt IS agad & a9d1 21 379 T B ¢ b Hier A s =Ry ot ==t 8@
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0 g1 =Ryl

#t aRd s : St A $AR S B Bw 9 @ ar 78€) (@aum)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2.10 p.m.
13.10 hrs.

The Lok Sabha then adjourned till Ten minutes
Two of the Ci

* Not Recorded



